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c) wh t i  r t h  Public Sect or Coll'.1-
P ni have b ·n able to t t he h:adership 
ro i n  r ard to v i labi l i ty f e e o t ial 
a nd J 1 f, snv ing d rug i o  buada nce a t  
r on ble pric to  m t l h  h 1 1 t h  n d 
f the opl ; 

(d ) i f  o, the, re ults th reof; aod 

Ce) i r not , t he re n t here for ? 

THE MJ N ISTER OF HE M I  I\ L  
A D F TlL IZER ( H R I  VASA T 

ATH ) : ( n )  A l a rge nam b  · r L ' f  bu l k  
d rug. a r  pr duced i n  muli-pu r po c plan t 
wh.;re actua l ca pa c i ty u t iliza t ion d p nd 
on var iou fac tors l i ke product· m i x  t . 

e t�  c; e r  r-wi sr ca pacuy u ti l 1z· t ion 
i · ,  th•refore , dJicu l t  to work u l .  

(b) M y  M io i · t ry moni tor t h e  ava i l-
a b ' l i ty of  a tial und  l i fe : v i n  drug . 

t rt ag1: of drug , whereve r  n 1 ic d 
occas i onally, a re main ly i r hc r  of I a l i  <- d  
na 1 u r  or f ra nd d rug: for wh ich  0 1 h  r 
equival n t  a re availa ble. 

(c) t o  ( ) Public Sec tor Drug Und r­
t a  in  have been play ing an  im p0rta n l  
pa r t  i n  i mproving t h  av i i ·  i l i l ' o f  l i fe 

i og d rug · l i ke Ant i bio t ic · ,  Sul pha D ru g  . 
A n l i  T. B .  Dru , A n t i  Lep1 y Drug: , A n 1 i  
Hy er ten ivc Dr u . , e ra and vacc i ne .  

Productloo n d  Import o f  Oru and 
Formulation 

J 368. I R I  TARIQ ANWA R : W d l  
t h  M i ni k of  C H  M l ·  ·A LS A N D  

R ) LIZ R be plea e d  to t a t  : 

(a) the tota l proq,uclion of drugs a nd 
formula tion d uri ng t h e  v a r  1 983 -84; 

(b) t he tota l  impor t 1of bulk d rug , 
for,:mu la t ioo nd i n termcdia t , req u i red 
f r t he pT du t ion f bu l k  drugs d u r i n  the 
ye· � 1 983-84; 

(c) wb t hcr i t  is fac t  t h  t I cs I 
prodac t ion from ba ic tage ho d J o d 

nd imp rts f bu lk drugs a nd d rug i n l  r-
nied ia t bav incr a d ubs t  n t ia J /y a 
compar d t o  th_ year 1 982·83; 

(d) whethe-r it  i -s  a lso a fact that a 
number  of comp nie licen d to pToduce 
balk d rug a re aor  p roducing bu t import ing 
the same if so, the na mes of t he compa o i  
and  t h  b u l  dur a long wi 1h the sourc 
of i m port ;  and 

(e) the sc ps t aken by hi M i ni1 lry to 
s top uch i l lega l  ec t ivi tie ? 

THE M INJSTL R OF CHEM TCA LS 
A N  FE RTI LIZE RS (5HRI  VA ANT 

ATHE) : ( a ) The e t i mated _prod uc t ion 
f bulk  d ru� and formu l  l ions du r i ng t he 

r 1 9� 3 -84 i ,  xp�c t e<.J to b R . 345 
rorl! and 1 660 cror re ct i v  ly . 

(b) a nd (c )  Oc t i i  of import of bu lk  
ci ru • fin i  h ,,d rormu la t i  n and inter­
med iate C " n  l ud i ng ch mi ' Is nd so l vent ) 
d u ri ng t h  n r  1 9  3-84 a re u nder : 

I mpor t ( 1 n  . )  

Hulk Drug 
i n ic;h d formu l a t ion 

I n t e rm d i .  te  
i ncluding ch mic 

a n ct olvent  ) 

1 23 . 6 er re 
3 43 croro 

33 . 67 ror 

As c mpa red t o  pr viou y ars, the 
im por t  n f  d r ug int ermedi  k i n c l ud i ng 
chem 1  a l a nd so lven t d u r i ag 1 9  )-84 ha 
n I incre;.t . d ubs t a n t ia l ly a pe rcentage 
of  1 0 1 1 1  ind igenou bulk durg '  · prod uc-
t i o n .  

( J )  a nd (c) Thi M i n i  t y moni tors t he 
pro'1 uc1  i on of 86 bu lk  ct rug· in the orgaoi  d 
ec 1 or.  I m p lemen tation of i odu t rial licence 

I hej ng mon i tored . J mpor l or  va riou bulk 
dru , i g v rnt:d as per the re levant 
provis ion  of the lmpon a nd Export Policy. 

A a nd when i rrt"gu la ri t i e  in import 
are n oticed,  act ion i taken u nder th.: 
releva n t  provision of I w .  

... bort og of PJlooarpio Eye Oro and other 
Life v lng Drug and Import of Dru 

1 3  9. SHRI  H . N. BAH UO UN A  : Wi l l  
t he Mini ter of  CHEMICALS A ND 
FERTT LIZ RS b p lea d to  t a te : 

( ) whe ther a t t  n t ion of  Gov �rn t 




